
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

CoRAM Present:

C.P No. 228l(MAH)/2017

SHRI M. K. SHRAWAT
MEMBER (J)

ATIENDENCE-CUM-ORDER SHEET OF THE HEARINC OF MUMBAI BENCH OF
THE NATIONAL COMPAI.IY LAw TRIBUNAL ON 04.12.2017

NAME oF THE PARTIES: Sunil Sarojkumar Surana & Anr

Bhutoria Refrigeration Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 397139A of the Companies Act 1956
and 2411242 of the Companies Act, 2013.
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ORDER
cP 228I24L-2421NCLT I MB/ AHI20L7

By Order of the Bench, adjourned to 07.02.20 final heari ng.

M.K. SHRAWAT
lYember (Judicial)

Datei 04.12.20L7
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